Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor:

Category of
stakeholders

~ Unpaid

insolvency

resolution
process costs

Gouse; Process Number: 1; Last 5 digitof registration number: 11326

Summary of claims received

No. of claims

Amount (Rs.)
817450

Summary of claims admitted

No. of claims

Amount (Rs.)
817450

Amount of
contingent claims

Amount of claims
rejected

Amount of claims
under verification

RAINE INDUSTRIES AND ENGINEERING PRIVATE LIMITED Date of Commencement of Liquidation: 03-12-2025; List of Stakeholders as on Date: 16-02-2026; Name of IP: Mr. Shaik

Details in annexure

NA

Liquidation costs
incurred till date

31300

31300

NA

Secured financial
creditors

291210945

291210945

Annexure 3

~ Unsecured
financial creditors

2258237

2258237

Annexure 4

Operational
creditors
(Workmen)

0

0

NA

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

69334440

68221019

1113421

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

78366981

31269282

47097699

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

Total

441988053

393776933

48211120

NA



https://ibbi.gov.in//uploads/claims/2026-08-20 18:40:42-b921d5de8ef16a735856842beb12fa7a.pdf
https://ibbi.gov.in//uploads/claims/2026-08-20 18:40:42-bf7a4840b6759354de1ab4f862e956d4.pdf
https://ibbi.gov.in//uploads/claims/2026-08-20 18:40:43-728ca7ee05d19b73d880362f6640156a.pdf
https://ibbi.gov.in/uploads/claims/2026-08-20 18:40:43-61f495deea63ec5c2ab5889323d26603.pdf
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